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Order of The Tribunal

None for the applicant. Vide order dated
28.02.19 time was granted to the applicant's
counsel to obtain instruction in this matter.
Further vide order dated 09.04.19 it was
observed that no request for adjournment
will be considered on the next date. In spite
of these orders no one appeared on behalf
of the applicant. Respondents' counsel was
present and submitted that the claim of the
applicant related to recruitment in
pursuance to notification dated 28.06.2006
(Annexure-A/1). In view of the above, the
O.A. is dismissed for default for non
prosecution on the part of the applicant.

( SWARUP KUMAR MISHRA) ( GOKUL CHANDRA PATI)
MEMBER (J) MEMBER (A)
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